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(6) A copy each of the following
papers (Hindi and Engiith versions)
under sub-section (3) of section 43 of
the Industrial Finance Corporation Act,
1948:— :

(i) The Industrial
poration of India  (Transaction of
Business with  wpecified Industrial
concerns) Regulations 1982,

(ii) The Industrial Finance Cor-
poration of India General Regula-
tions, 1982. [Pluced in Library. See
No, LT-5659/82].

Finance cor-

REVIEWS o% 4ND ANNUAL REPORTS OF

HiNDUSTAN  SaLTs LTD, JAIPUR FOR THE

YEak  Expin 30.9-1981  AND  SAMBHAR

SaLTs LTn, JAIPUR FOR THE YEAR ENDED

30-9-19K1 AND TWO  STATFMENTS  FOR
DELAY

5%HRI  JANARDHANA  POOJARY:
On behalfl of Shri Kalp Nath Rai | beg
to |av on the Table—

(1) A copy each of the following
papers (Hindi and English 'ersions)
under sub-section (1) of section 618A
of the LCompanies Act, 1956:—

(a)(i) Review by the {iovern-
ment on the working of the Hindu-
stan Sal'. Limited, Jaipur, for the
year ended 30th Xeptember, 1981.

(ii) Annual Report of the Hindu-
stan Salts Limited Jaipur, for the
year ended 30th September. 1981
along with the Audited Accounts
and the comments of thte com-
ptrollér and Auditor Ceneral thereon.
[Placed in Librars. See No, LT-5660/
8]2].

(b) (i) Review by the Government
on the working of the Sambhar Salts
[.imited, Jaipur, for the year ended
30th September, 1981.

(i Annual Report of the
Sambhar Salts Limited, Jaipur, for
the yzuwr ended 30th Sepiember, 1951
along with Aduited Accounty and
the commenty of the Comptroller
and Auditor Cieneral thergon.

(2) Two statements (Hindi and
English version:) jhowing reasons for
delay in laying the papers mentioned

KARTIKA 14, 1904 (SAKA)

Comm. on Wel. of Sqz
SC & ST Rep.

at (a) and (b) above. [Placed in.
Library. Sec No. LT-5661/82].

12.10 hrs.
COMMITTBE ON PRIVATE MEM-

BERS' BILLS AND RESOLUTIONS
MINUTES
SHRT G. LAKSHMANAN (Madras

North): T beg to lay on the Table
Minutes (Hindi and English versions)
of the Forty-ninth (o Fifty-second sittings
of the Committee on Private Members'
Bill, and Resolutions held during the
current session,

COMMITTEE ON ABSENCE OF MEM-
BERS FROM THE SITTINGS OF THE
HOUSE

MINUTES

SHRI P. V. G. RAJU (Bobhili): 1
beg to say lay on the Table Minutes (Hindi
and English versions) of the sitting of the
Committee on Absence of Members from
the Sittings of the House held on the
16th October, 1982

12.11 hrs,

COMMITTEE ON PUBLIC UNDER-
TAKINGS

STATEMENT SHOWING FINAL REPLIES

SHRI MADHUSUDAN VAIRALE
(Akola): I beg to lay on the Table
(Hindi ang English versions) of the
Statement showing final replies in respect
of ©Thapter V of Fighth Report of the
Committee on Public Undertakings on
Structure of Boards of Management of
Public Undertaking, and Allied Matters.

COMMITTEE ON THE WELFARE

oF¥ SCHFYDULED CASTF§ AND
SCHEDULED TRIBES
REPORTS OF STUDY TOUR‘
SHR1 A. C. DAS (Jaipur): I beg to

lay on the Table a copy each of the
following Reports (Hindi and English
versions) of the Study Tours of the
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[Shri A. C. Das]

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes: —

(1) Report of the Study Tour of
the Study Group | of the Committee
on ity visit to Trivandrum Kanya-
kumari, Tiruchirapalli. Neyveli Pondi-
cherry and Madra, during September,
1982,

(2) Report of the Study Tour of the
Study Group II of the Committee on
its visit to Ahmedabad, Vadodara,
Junagarh, Rajkoy and Bombay during
September, 1982,

12.12 hrs.
PUBLIC ACCOUNTS COMMITTEE

HunprED wND  FOURTH, HUNDRED AND
TWLsTY-FIRST AND HuxpriD AND
TWENTY-SECOND REPORTS

SHRI SATISH AGARWAL (Jaipur):
I beg to present the following Reports
(Hindi and Englivsh versions) of the
Public MAccounts Committee:—

(1) Hundred and fourth Report on
Action Taken by Governmeny; on the
recommendations contained in their
Eighteenth Report on Delhi Develop-
ment Authority.

(2) Hundred and twenty-first Re-
port on Excessey, over Voted Grants
and Charged Appropriations (1980-81)
and Action Taken on Fifty-seventh and
Sixty-first Reports.

(3) Hundred and twenty-second Re-
port on Para 1 of the Report of Com-
ptroller and Auditor General of India
for the vear 1979-80, Union Govern-
ment (Civil) on All India Handicrafts
Board.

12.13, brs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Firry-spconp anp Firry-THIRD RmPORTS

SHRI MADHUSUDAN VAIRALE
.(Akola]: 1 beg to ptesent the follow-
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ing Reports (Hindi and English verkion#)
of the Committee on Public Under-
takingn:

(1) Fifty-second Repmrt on Astion
taken by (sovernment on the recom-
mendations  contained in the ‘Twenty-
sixsth Report of the Committee on
Housing and Urban  Bevelopment
Corporation  Ltd.—Rural Houting.

(2) Fifty-third Report on Action
Iaken by Government on the recom-
mendationg contmined in the Twenty-
uinth Report of the Committee on
Jessop & Co. lLtd.—Fmployment and
Overheade.

{ OMMITTEE ON PETITIONS

FLEVENTH RIPORT A%D Misures

SHRI1 ANT KUAIAR SAHA
(Vithnupur): | beg to presnt the
following Report and Minutes of the
Committee on Petitions: —

(1) Eleventh Report (Hindi and
English versions).

(2) Minutes of the Thirty-fourth to
Thirty-sixth Sittings (Hindi and English
versions).

CONVENTION COM-
MITTEE

RAILWAY

SEVENTH REPORT

SHRI D. L. BAITHA {Ararial I
beg to preseny the Seventh Report (Hindi
and English vemions) of the Ruilway
Convention Committee on ‘Rate of Divi-
dend for the years 19§0-81 to 1943-84
and other Ancillary Matters.’

12.14 hrs.

STATEMENT CORRECTING ANSWER
TO STARRED QUESTIONS NO, 302
DATED 22-10-1982 RE. SMUGGLING
ACTIVITIES. OF DIAMOND TRADERS

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PATTABH1 RAMA RAO). Sir,



